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Job to a msmbir in each Fam ily

•68*. SHRI SASANKA.SEKHAR 
SANifAt.: Will the Minister of PAR* 
LIAMS^rARY AFFAIRS AND 
LAB3 UR b; pleased to state:

(a)w im h:r ha is aware that there ate 
fam lies in which at least one number is 
employed and thit there are numerous 
families of several msmber® where 
noas is employed; and

(b) w'iithjr Givernmint have any 
ciium  of su.'h sscoai categories of 
w ir.ly  unmployed families so that 
orhir thinii b iin j ths sams, sam? aad 
e q u l p/aferenca for employ mint can 
ba givsa to nnmbsrs of those families 
in wlilch thsre is total uaemploymsnt ?

T rfS  M INISTER O P PARLIA- 
MBMTARY AFFAIRS AND LA
BOUR (SHRI RAVINDRA VARMA):
(a) and (b): Na census o f the type re
ferred to by th; H ja. Mimbcr has been 
co 1 listed. Giveramsnt, however, 
are conscious of the widespread unem
ploy m:ut situation and poverty prevailing 
in th j c jx itry  and have stated that it 
w jitd  end savour to remove destitu
tion within ro years. Towards this 
e i i  G )/;riitt:it  propue to adopt an 
e n  V.o/nnt-orieated strategy for de- 
vilap niat. Tiis Plaining Commission 
h iv i aho b;sa asksd to formulate the 
Sixth K v j Year P ia i keeping ths above 
obf active in view.

Aid to Mozambique

•683. DR. VASAN T KVM AR 
PANDIT: Will the Minister of EX
TERNAL AFFAIRS be pleased to 
state:

(a) whether the United Nations Se~ 
curity Council has appealed to ail 
States to give immediate aid to the 
Maputo Government ia Mozambique;

(b) if so, what decision has the 
Government taken; and

(c) the type of aid, material assistance 
and the value thereof being considered 
by India to assist Mozambique?

THE M INISTER OF PARLIA
M ENTARY AFFAIRS AND LA 
BOUR (SHRI RAVINDRA VAR M A ):
(a) to (c) : In pursuance of the United 
Nations Security Council resolution of 
30th June, 1977 calling upon Member 
States to extend immediate material 
assistance to the Government of the 
People’s Republic o f Mozambique, the 
U.N. Secretary General has des
patched a mission to that country on 
Ju'y 12 to ascertain their requirements. 
On the basis of the findings of this 
mission the U.N. Secretary General is 
expected to issue an appeal to all 
Member States indicating the nature of 
assistance that is required. Government 
will consider the question of extending 
assistance to Mozambique once the 
S ecretary-General’s report is available. 
It would be recalled that in March
1976 the Government had announced a 
contribution of U.S. $ 100,000 in the 

' form of commodities and services for 
Mozambique when it imposed economic 
blockade against Southern Rhodesia.

lateniiflofttion of Triple Antigen 
Programme ;

•684. SHRI P. V. PERIASAMY: 
Will the Minister of HEALTH AND 
FAM ILY WELFARE be pleased to 
state;:

(a) the extent of implementation of 
the Triple Antigen Programme to pre
vent diseases like Diptheria, Tetanus and 
Whooping Cough; and

(b) the salient features of the pro
gramme and the proposed time-sche- 
dule for intensification of the programme 
on a wide front?
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T H B  M M IS T B R  O F H 3 A L T H  
A N D  F A M IL Y  W E LFA R E  (SH RI RAJ 
N A R A IN ): (a) T he schem: for im- 
m aaiziog children against Diptheria, 
Tetanus anJ W h}3ping;C9Ugh by giving 
triple vaccine wa) taken up by the

Ministry of Health and Fim ily W elfare 
in the 4th Five Year Plan and is being 
continued during the current (dan. 
T h e number of children targeted and 
immunized is given below:—

Year Children 
at risk 
(0— II 
years)

Children
targeted

Childrea
inununi-

zcd

1974-75
1975-76

1976-77
1977-78

1978-79

(Figures in lakhs)
1530’ 00 107-70 17-22*

>> 107- 70 37-32
> f 150-00 58-67*
13 i8o-oo

>» 200-00

(b) T ii:  sjlieat feature} of the pro
gramme are:—

(i) T .i ;  triple vaccine is provided 
by th ; D;partm :nt of Family 
Welfare and the State Govern- 
m:nts im plem wt immunization 
programme;

♦The figures are incomplete.
(vi) Before taking the vaccine to the 

villages the health personnel 
undertake educational work to 
inform the community about the 
diseases and the advanuges of 
immunization in order to clear 
misunderstandings and fears in 
their minds. .

(ii) B :jid :s the State Health De- 
pirttn:nts, voluntary organisa
tion 5 wjrking for mDthers and 
children are also involved in 
giving th i i-nujnization;

(iii) Priority is given to children living 
in tribil areas, backward rural 
areas and urban slum).

(iv) T n : objective is to cover un
protected children in the age 
group of o— n  years who are 
vulnerable to these diseases. 
Children bilow  5 years are im
munized against diptheria, whoo
ping cought and tetanus. Older 
children enrolled in primary 
schools are given immunization 
against diptheria and tetanus 
only.

(v) In urban areas immunization is 
given through the children’s 
clinics attached to the hospitals 
and Maternity & Child Health 
Centres. In the rural areas the 
vaccination is provided at the 
Primary Health Centres and Sub
centres. In addition, children 
are collected at convenient places 
in villages like the office of the 
Mahilla Mandal, Panchayat office 
etc. and health personnel from 
the Primary Health Centres visit 
these places on fixed days and 
immunize the children.

The eflfort in the 6th Five Year Plan 
will be to immunize the new-born in
fants that will be added every year. 
The aim will be to immunize about 
80.85% of the new bom infants by 
the end of the 6th Five Year Plan 
period.

Extenalon o f service of Dapaty 
AHiatant D irecton General,

5144. d r . V A S A N T  K U M A R  
P A N D IT : Will the Minister of H E A LT H  
A N D  F A M IL Y  W ELFA R E be pleased 
to state:

(a) whether two Deputy Assistant 
Directors General in the Directorate of
C .G .H .S . at present were given ex
tension of service beyond their due 
retirement dates during the emergency 
due to their political influence;

(b) whether these officials were in
volved in a number of cases like ill 
treatment to patients, death of ceruin 
patients due to negligence and misap
propriation of m:dicines, while working in 
the C .G .H .S. Dispensaries;

(c) whether these two officials were 
m an w n g the affairs o f the Directorate 
of C .G .H .S . and the dispensaries 
thereunder arbitrarily during the emer
gency causing harassment to doctor* 
working there; and




